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SHRI ANANDA BHASKAR RAPOLU: Stop this odd-even and road rationing,
otherwise, this type of arrangement will damage the image of the nation.
...(Interruptions)... They can take the guidance from the Union Government. Thank

you very much.

SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, I associate myself with
the issue raised by the hon. Member.

Plight of displaced families in Jharkhand due to industrialisation
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Unilateral decision of the Government in reducing interest rate on
Employees Provident Fund

SHRI TAPAN KUMAR SEN (West Bengal): Thank you, Mr. Deputy Chairman,
Sir. Finally, after three days, I got a chance to speak because of ongoing pandemonium.
...(Interruptions)... There were more spoilsports than business transacted. That is the
ultimate tragedy in this temple of Parliament. Anyway, Sir, I rise to draw the attention
of the Government to the unilateral, undemocratic action by the Finance Ministry in
unilaterally reducing the rate of interest on the Employees Provident Fund, completely
ignoring the unanimous decision of the tripartite body of EPFO, of which no less

than a person like the Union Labour Minister is the Chairman. That Committee

+ Transliteration in Urdu script.



